
NATIONAL COMPANY LAW TRIBUNAL 
NEW DELHI BENCH 

CP No. 106(ND)/15 

CORAM: 

PRESENT: SH. S. K. MOHAPATRA 	 SMT. INA MALHOTRA 
HON'BLE MEMBER(T) 	 HON'BLE MEMBER (J) 

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW 
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 
25.10.2017 

NAME OF THE COMPANY: Shri Anil Dwarika Prasad Agarwal Vs. M/s 
Mahamaya Infrabuild Pvt. Ltd. & Ors 

SECTION OF THE COMPANIES ACT: 397/398 

S.NO. NAME 	 DESIGNATION REPRESENTATION SIGNATURE 

For the Petitioner(s): Mr. Ashish Aggarwal and 

Mr. Gu rcharan Singh, Advocates 

For the Respondent(s): Mr. R. 13. Yadav, Advocate 

ORDER 

Re-notify this case for Th I)ccembcr, 2017 for further arguments. 

(S. K. Mohapat 	 (ma Maihotra) 
Member (T) 	 Member (J) 

(Sipria I3ltia) 


